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Emphasis added
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The calorie intake at the official poverty line was 2,170 kcal in 1977-78, 2,060 kcal in 1983,
1,980 kcal in 1993-94 and 1820 kcal in 2004-05.
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CEREAL CONSUMPTION (RURAL) kg/month/capita
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However, between 2004 and 2008, the retail price of rice went up by 46 per cent, that of
wheat by over 62 per cent affecting a large number of poor.
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It was pointed out that if a district is allowed inclusion of all households (barring those
excluded) without full proof evidence other districts with moderately high incidence of poverty
will also claim similar treatment. Perhaps states may find it difficult to satisfy the MLAs of
other districts, if some districts however poor they may be get away without a survey. The
Group will urge the Ministry to take a view on this vexed issue.
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According to NSS Report number 509, the percentage of rural families possessing electrical
fans in 2004-05 varied from 10 per cent in poorer states to about 70% in better off states. It is
likely that a greater percentage of these are table fans, and not ceiling fans, which need
cemented roof. The possibility of a family that is poor on other counts but still possessed a
ceiling fan in 1997 would perhaps be negligible, in our opinion.
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7

This clause will not be applicable to STs because of the problem of land alienation.

8

If a state so desires, this could even be calculated at the block level.

9

To calculate the district average one should divide the total gross cultivated land by the
number of agricultural households who own some land. Thus the denominator should not
include the landless households.
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10 Harriss-White, Barbara 'On the Street: Destitution'. Available online
http://www.id21.org/insights/insights46/insights-iss46-art07.html accessed June 2009.

at

11 ibid
12 Harriss-White Destitution in India Paper presented at the Conference Inequality, Poverty
and Human Well-being Helsinki, Finland, 30-31 May 2003. Available online at
http://website1.wider.unu.edu/conference/conference-2003-2/conference%202003-2papers/papers-pdf/Harriss-White%20260303.pdf accessed June 2009
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13 NSSO 61 Round cited in Mander, Harsh 'National Report on Social Exclusion'
14 Elwan, Ann (1999) Poverty and Disability: A Survey of the Literature, Social Protection
Unit: The World Bank
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15 Marion MacLellan Better Care Network, Child Headed Households: Dilemmas of Definition
and
Livelihood
Rights
last
viewed
June
2009
http://www.childjustice.org/docs/maclellan2005.pdf
16 Marion MacLellan Better Care Network, Child Headed Households: Dilemmas of Definition
and
Livelihood
Rights
last
viewed
June
2009
http://www.childjustice.org/docs/maclellan2005.pdf of Definition and Livelihood Rights
17
Rosa,
Solange
Accessed
in
June
http://www.ci.org.za/depts/ci/pubs/pdf/rights/facts/CHH%20working%20paper.pdf
18

2009

One member argued that one should not collect data on bonded labour because the
practice does not exist in government records. This argument does not make any sense.
Marriages below the age of 18 are illegal, and yet government through NFHS came up with a
figure of more than 50% marriages of girls taking place before the age of 18, when the legal
age for marriage is 18 years.
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19

Some members suggested that Muslims should be ranked above the OBCs. We leave this
issue to government to take a view.

20

A household that does both, agricultural labour and casual work, would be classified as
agricultural worker.

21

We have suggested thirty years, and not 18. The reason is that our list is to remain valid for
ten years, and boys and girls in the age group 8-17 who are now studying will become more
than 18 during the period of next ten years, and will thus see education as disincentive to their
status, in case the cut-off age is 18 years.

22

We have chosen such diseases which generally afflict the poor, and carry stigma with it.
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It was suggested in the meeting that STs being poorer than SCs should get higher marks.
While this argument is valid at the all-India level the picture is rather complex at the
panchayat level, which is the unit for scoring. Often at the village level, there are either SCs or
STs, and not both. Even where both are present, such as in MP and Orissa, they tend to be
equally poor. It is the numerical strength of SCs in prosperous regions of north-west India that
improves their overall all-India economic status vis-a vis the STs.
24 Sachar Committee Report
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25 GOI (1999), National Policy on Older Persons, Ministry of Social Justice and
Empowerment cited in Mander Harsh.
26 National Sample Survey Organisation (2006), Morbidity, Health Care and the Condition of
the Aged: Report No. 507, NSS 60th round
27 Seshadri Harihar and Hiramalini Seshadri Needed: New Mental Health Act, The Hindu
Sunday January 30 2005.
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In states such as Orissa and West Bengal, this task will be performed by the palli
sabha/gram sansad.
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The 2002 Census was criticized (Alkire and Seth, 2008) that BPL surveys are conducted
every five years, but household status can change well before. Hence we are suggesting a
method of updating the list earlier than five years.
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30

This is to prevent the major sons and daughters of a landed prosperous family to claim
landless status, as land generally remains in the name of the head of the household.

31

This would mean that a rich widow would not be included because she has already been
excluded as part of a joint family that has sufficient land or a tractor etc. The same logic will
apply to old people and other categories.
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